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SHRI C. K. CHANDRAPPAN: It is
high time that Government comes forward
with this Report before the House and
let us have a discussion. In the meatime,
they should assure us that this witch-hunt
going on will be stopped and that they
will not do anything to change the charac-
ter of the Jawaharlal Nehru University.
Thank you.

DR. SUBRAMANIAM SWAMY :
What he says is rather out of the way;
there is no witch-hunt.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA):  Mr.
Deputy Speaker, Sir the last day of the
week is a day to which both my good
friend Prof. Mavalankar and 1
Yook firward, because, 1 have a
fecling \hat on every such occasion he
reminds us of the role that he plays asa
vigilani hon. Member of the House and

ives us many suggestions  about matters

at we should bring before the House.

As far as the two Bills which he referred
to arc concerned, the Bill on Defection
and the Bill on  Industrial Relations. . .

PROF. P. G. MAVALANKAR
(Gandhlnagar) Not defection, but
Anti-defction Bill.

SHR] RAVINDRA VARMA : My,
hon. fiiend, being a Professor, under-
stands, that when I say Bill on  Defec-
ton, it does not m-an for defection. but
it is the anti-def-ction Bill. He is well
aware of it. But sometimes he is not
merely n professor: but he also reminds
us of the role of th+ nischievous student!
As far ai both thes~ Bills are concerned,
Governnient believes that it will be posai-
ble for us to introduce them  before the
end of the session. Then, my friend
Mr. Lakkappa referred to some problems
he has about rrilignment. 1 do not
think I am called upon to to give him
any answer or advice.  Then, Sir, my
good frirnd Mr. M valankar also  refer-
red to telephone facilities in urban coglo-
merations. These - *marks of his will be
conveved to the Minister of Communi-

cations, as he wart
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MR. DEPUTY-SPEAKER : Mr.
Varma, you can move the motion now.

xx1' 16 hrs.
BUSINESS ADVISORY COMMITTEE.
TWENTY-SECOND REFORT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHR1 RAVINDRA VARMA) : L
beg to move :

**That this House do agree with the
Twenty-sccond  Report of the
Business Advisory Ccemmittee
presented to the House on the
11th August, 1978."”

MR. DEPUTY-SPEAKER : The
question is :

“*That this House do agree with the
Twenty-second  Report of the
Business  Advisory  Committec.
presented to the House on the
11th August, 1978.""

The motion was adopted.

MR. DEPUTY-SPEAKER :  Now

discussion under rule 193.
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DISCUSSION RE: ANNUAL RAVAG-
ES OF FLOODS IN VARIOUS PARTS
OF THE COUNTRY

SHRI PURNANARAYAN SINHA
(Tezpur) @ Sir, 1 beg to raise a discus-
sion on the annual ravages of floods in
various parts of the country.

Sir, it is with a grcat amount of regret
that I have to mention before the hon.
Members of the House of the calamities
which have beecn perpetrated by the two
rivers of India, viz. Ganga and Brahma-
putra, perennially, from ycar to year for
the last 50 years. The present picture,
in 1978, is this :

In Assam, the Brahmaputra and its
tributaries breached at 19 places, flooded
2: 29 lakh hectares, aflccting a_popula-
tion of 2 lakhs in 440 villages. They de-
stroyed o- 19 hectare of jute and paddy
crops. Officially 2 lives were lost, im
additien to some heac - of cattle.



